PROCEEDINGS OF THE HIGH COURT OF JUDICATURE
AT HYDERABAD FOR THE STATE OF TELANAGANA AND
THE STATE OF ANDHRA PRADESH

SUB:-Declaration -of probation of certain Judicial Officers, who
were appointed in the year 2013 in the cadre of Junior Civil

against their names in Column No.5 of the table below:-

Judges - ORDERS - ISSUED.

ORDER ROC.NO.2882/2017-B.SPL., DATED 67 .04.2017

The High Court is pleased to pass the following order:-

The probation of the following Judicial Officers, who were appointed in
the year 2013 as Junior Civil Judges, is deemed to have been completed their
probation in the cadre of Junior Civil Judges with effect from the dates shown

SL NAME OF THE OFFICERS DATE OF DATE OF DATE OF
NO. JOINING/ COMPLETION DECLARA-
REPORTING OF 2 YEARS TION OF
TO PROBATION
TRAINING AS JCJ
AS JCJ
1' 2. 3. 4' 5.

1 Shaik Peda Khasim, 01.10.2013 | 30.09.2015 01.10.2015
Junior Civil Judge, Satyaveedu, Chittoor
District.

2. | V.Srinivas, 01.10.2013 | 30.09.2015 | 01.10.2015
Junior Civil Judge, Bhainsa, Adilabad
District.

3. | K.Venkatesh, 01.10.2013 | 30.09.2015 01.10.2015
Junior Civil Judge, Mulug, Warangal District.

4. | A. Radha Krishna Murthy, 18.03.2013 17.03.2015 18.03.2015
Junior Civil Judge, Nidamanor, Nalgonda
District.

5. [ J.Sravan Kumar, 01.10.2013 | 30.09.2015 01.10.2015
I Addl. Junior Civil Judge, Ongole,
Prakasam District.

6. | Smt. G. Sabitha, 18.03.2013 17.03.2015 18.03.2015
Judicial Magistrate of First Class, Excise
Court, Hyderabad.

7. | Mohd. Abdul Jaleel, 18.03.2013 17.03.2015 18.03.2015
I Addl. Junior Civil Judge, Anakapalle,
Visakhapatnam District.

8. | Ms. V. Bhavani, 18.03.2013 | 25.03.2015 | 26.03.2015
Addl. Junior Civil Judge, Amlapuram, East
Godavari District.

9. | P. Tirumala Rao, 18.03.2013 17.03.2015 18.03.2015
Judicial Magistrate of First Class, Excise
Court, Eluru, West Godavari District.
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10.

Ms. V. Veera Naga Venkata Lakshmi,
Prl. Junior Civil Judge, Chodavaram,
Visakhapatnam District.

18.03.2013

19.04.2015

20.04.2015

11.

J. Hanumantha Rao,
Judicial Magistrate of First Class for
Railways,Khazipet, Warangal District.

18.03.2013

17.03.2015

18.03.2015

12.

K. Dasaradha Ramaiah,
Junior Civil Judge,
Mahabubnagar District.

Achempet,

18.03.2013

03.04.2015

04.04.2015

13.

Smt. Pramila Jain,
Judicial Magistrate of First Class, Special
Mobile Court, Warangal.

18.03.2013

25.03.2015

26.03.2015

14.

M. Pavan Kumar,
Addl. Junior Civil Judge, Puttur, Chittoor
District.

18.03.2013

17.03.2015

18.03.2015

15.

Ms. P. Sai Sudha,
I Addl. Junior Civil Judge, Visakhapatnam.

18.03.2013

15.04.2015

16.04.2015

16.

Pattan Shiyaz Khan,
Addl. Junior Civil Judge, Tiruvur, Krishna
District.

18.03.2013

17.03.2015

18.03.2015

17.

Smt. S. Venkata Kavitha,
I Addl. Junior Civil Judge, Nellore.

18.03.2013

17.03.2015

18.03.2015

18.

Smt. V. Pallavi,
II Addl. Junior Civil Judge, Narsaraopet,
Guntur District.

18.03.2013

25.03.2015

26.03.2015

19.

Smt. S. Varalakshmi,
Junior Civil Judge, Mylavaram, Krishna
District.

18.03.2013

17.03.2015

18.03.2015

20.

Smt.P. Chaitanya,
Addl. Junior Civil Judge,
Chittoor District.

Srikalahasthi,

18.03.2013

17.03.2015

18.03.2015

21.

D.V.R. Tejo Karthik,
Judicial Magistrate of First Class, Special
Mobile Court, Mahabubnagar District.

18.03.2013

04.04.2015

05.04.2015

22.

B. Devendra Reddy,
Junior Civil Judge, Pakala, Chittoor District.

18.03.2013

17.03.2015

18.03.2015

23.

Smt. Y.J. Padma Sree,
Judicial Magistrate of First Class, Special
Mobile Court, Nellore.

18.03.2013

17.03.2015

18.03.2015

24.

J. Syam Kumar,
I Addl. Junior Civil Judge,
Guntur District.

Guruzala,

18.03.2013

09.04.2015

10.04.2015

25.

V. Audhinarayana,
Addl. Junior Civil Judge, Kadiri, Anantapur
District.

18.03.2013

17.03.2015

18.03.2015
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26.

Smt. N. Radhika,
Addl. Junior Civil Judge, Bhongir, Nalgonda
District.

18.03.2013

17.03.2015

18.03.2015

27.

Ms.B. Gayatri,
Addl. Junior Civil Judge, Sullurpet, Nellore
District.

18.03.2013

17.03.2015

18.03.2015

28.

Ms. D. Sony, -
Special Judicial Magistrate of First Class,
Excise Court, Machilipatnam.

18.03.2013

17.03.2015

18.03.2015

29.

M.Bhaskar,
Junior Civil
Karimnagar District.

Judge, Vemulawada,

01.10.2013

30.09.2015

01.10.2015

30.

Smt. K. Asha Rani,
Addl. Junior Civil Judge, Vizianagaram

18.03.2013

17.03.2015

18.03.2015

31.

Smt. M. Sudha Rani,
IT Addl. Junior Civil Judge, Bhimunipatnam,
Visakhapatnam District.

18.03.2013

17.03.2015

18.03.2015

32.

Ms. Areefa Shaik,
Prl. Junior Civil Judge,
Visakhapatnam District.

Narsipatnam,

18.03.2013

17.03.2015

18.03.2015

33.

Ms.M. Anjani Priyadarshini,
Addl. Junior Civil Judge,
Krishna District.

Jaggaiahpet,

18.03.2013

17.03.2015

18.03.2015

34.

Smt. P. Pradeepa,
Junior Civil Judge,
District.

Kottur, Srikakulam

18.03.2013

17.03.2015

18.03.2015

35.

N. Srikanth Babu,
XXII Assistant Judge,
Hyderabad.

City Civil Court,

18.03.2013

22.03.2015

23.03.2015

36.

C. Suresh,
Judicial Magistrate of First Class,
Rampachodavaram, East Godavari District.

18.03.2013

29.05.2015

30.05.2015

37.

K. Hari Babu,
Junior Civil Judge,
Godavari District.

Pithapuram, East

18.03.2013

04.04.2015

05.04.2015

38.

Smt. K. Saradamba,
Rent Controller-cum-IV Addl. Junior Civil
Judge, Visakhapatnam.

18.03.2013

17.03.2015

18.03.2015

39.

A. Kumara Swamy,
Junior Civil Judge, Manthani, Karimnagar
District.

18.03.2013

17.03.2015

18.03.2015

40.

Ms.M.S. Bharathi,
Addl. Junior Civil Judge,
Chittoor District.

Punganur,

18.03.2013

31.03.2015

01.04.2015

41.

V. Gowri Sankara Rao,
Junior Civil Judge, Salur, Vizianagaram
District.

18.03.2013

17.03.2015

18.03.2015
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42,

S. Vasudev,
Junior Civil Judge, Yemminganur, Kurnool
District.

18.03.2013

17.03.2015

18.03.2015

Ms. B. Deepti,
Judicial Magistrate of First Class, Excise
Court, Mahabubnagar.

18.03.2013

26.03.2015

27.03.2015

P. Nageswara Rao,
Judicial Magistrate of First Class, Paderu,
Visakhapatnam District.

18.03.2013

17.03.2015

18.03.2015

45.

Ms. N. Anitha Reddy,

Judicial Magistrate of First Class, Special
Mobile Court, Machilipatnam, Krishna
District.

18.03.2013

17.03.2015

18.03.2015

46.

P. Purushotham Rao,
Judicial Magistrate of First
Chintalapudi, West Godavari District.

Class,

18.03.2013.

17.03.2015

18.03.2015

47.

M. Arjun,
Addl. Junior Civil Judge, Parkal, Warangal
District.

18.03.2013

17.03.2015

18.03.2015

48.

P.S.V.B. Krishna Sai Teja,
Addl. Junior Civil
Vizianagaram District.

Judge, Bobbili,

18.03.2013

17.03.2015

18.03.2015

49.

Smt. Mohd Ishrath Fathima,
11 Addl. Junior Civil Judge, Tadepallegudem,
West Godavari District.

18.03.2013

17.03.2015

18.03.2015

50.

Syed Ziyauddin,
Judicial Magistrate of First Class, Special
Mobile Court, Chittoor

18.03.2013

26.03.2015

27.03.2015

51.

Ms. Faizunnisa Shaik,
Junior Civil Judge, Venkatagiri, Nellore
District.

18.03.2013

17.03.2015

18.03.2015

52.

K. Motilal,
Prl. Junior Civil Judge, Punganur, Chittoor
District.

18.03.2013

17.03.2015

18.03.2015

53.

Ch. V. Ramakrishna,
Junior Civil Judge,
District.

Atmakur, Kurnool

18.03.2013

17.03.2015

18.03.2015

54.

Ms.N. Lavanya,
Special Judicial Magistrate of First Class,
Excise Court, Kadapa.

18.03.2013

17.03.2015

18.03.2015

55.

T.Kanhya Lal,
Junior Civil Judge,
District.

Luxetipet, Adilabad

18.03.2013

20.04.2015

21.04.2015

56.

C. Ramana Reddy,
Junior Civil Judge,
District.

Nandalur, Kadapa

18.03.2013

17.03.2015

18.03.2015
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57.

R. Raj Kumar,

Addl. Junior Civil Judge-cum-Judicial
Magistrate of First Class, Special Mobile
Court, Kamareddy, Nizamabad District.

18.03.2013

17.03.2015

18.03.2015

58.

G. Ramakrishna,
Prl. Junior
Ramachandrapuram,
District.

Civil
East

Judge,
Godavari

18.03.2013

02.04.2015

03.04.2015

59.

Ms. M. Jayamma,
Addl. Junior Civil Judge, Chilakaluripet,
Guntur District.

18.03.2013

17.03.2015

18.03.2015

60.

G. Prabhakar,
I Addl. Junior Civil Judge, Tenali, Guntur
District.

18.03.2013

17.03.2015

18.03.2015

61.

Ms. V.Satya Lakshmi Prasanna,
Prl. Junior Civil Judge,
Khammam District.

Sathupalli,

01.10.2013

30.09.2015

01.10.2015

62.

V. Vijaya Kumar Reddy,
Addl. Junior Civil Judge, Adoni, Kurnool
District.

01.10.2013

30.09.2015

01.10.2015

Ms. G.S.Asifa Sulthana,
Junior Civil Judge, Nandikotkur, Kurnool
District.

01.10.2013

30.09.2015

01.10.2015

64.

Shaik Ibrahim Sharief,
Special Judicial Magistrate of First Class,
Excise Court, Ongole, Prakasam District.

01.10.2013

19.10.2015

20.10.2015

65.

Ms. N.Sree Lakshmi,
Judicial Magistrate of First Class, Special
Mobile Court, Vizianagaram.

01.10.2013

30.09.2015

01.10.2015

66.

A Krishna Prasad,
Junior Civil Judge,
Vizianagaram District.

Gajapathinagaram,

01.10.2013

30.09.2015

01.10.2015

67.

Ms. Shaik Rehana,
Junior Civil Judge,
District.

Chennur, Adilabad

01.10.2013

09.10.2015

10.10.2015

68.

Ms. K.Kavitha,
Prl. Junior Civil
Rangareddy District.

Judge, Vikrabad,

01.10.2013

30.09.2015

01.10.2015

69.

K.Yuva Raja,
Judicial Magistrate of First Class, Special
Mobile Court, Nizamabad.

01.10.2013

30.09.2015

01.10.2015

70.

R.Ashok Kumar,
Addl. Junior Civil Judge,
Prakasam District.

Giddatlur,

01.10.2013

23.10.2015

24.10.2015

71.

Ms. G.Kalarchana,
I Addl. Junior Civil Judge, Visakhapatnam.

01.10.2013

09.10.2015

10.10.2015
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72.

Ms. Arpitha Maram Reddy,
Junior Civil Judge, Banswada, Nizamabad
District.

01.10.2013

30.09.2015

01.10.2015

73.

Ms. A.Manjulatha,
Junior Civil Judge,
District.

Allagadda, Kurnool

01.10.2013

30.09.2015

01.10.2015

74.

J.Upender Rao,
1 Addl. Junior Civil Judge,
Adilabad District.

Mancherial,

01.10.2013

30.09.2015

01.10.2015

75.

Ms. P. Padmavathi,
Prl. Junior Civil Judge,
Mahabubnagar District.

Kalwakurthy,

01.10.2013

11.10.2015

12.10.2015

76.

Ms. N.Reddy Prasanna,
Junior Civil Judge, Darsi, Prakasam District.

01.10.2013

30.09.2015

01.10.2015

77.

Mudigonda Raju,
I Metropolitan Magistrate for Railways,
Secunderabad.

01.10.2013

30.09.2015

01.10.2015

78.

Sattu Ravinder,
Junior Civil Judge, Boath, Adilabad District.

01.10.2013

30.09.2015

01.10.2015

79.

G.Ramalingam,
Junior Civil Judge, Alampur, Mahabubnagar
District.

01.10.2013

30.09.2015

01.10.2015

80.

A.Naga Raju,
I Addl. Junior Civil Judge, Miryalguda,
Nalgonda District.

01.10.2013

30.09.2015

01.10.2015

81.

M.Siva Kiran,
Addl. Junior Civil Judge,
Visakhapatnam District.

Chodavaram,

01.10.2013

30.09.2015

01.10.2015

82.

M.Sai Kumar,
Junior Civil Judge,
Mahabubnagar District.

Narayanapet,

01.10.2013

16.10.2015

17.10.2015

Devan Ajay Kumar,
Junior Civil Judge, Jangareddigudem, West
Godavari District.

01.10.2013

30.09.2015

01.10.2015

Ms. A.Radhika,
Prl. Junior Civil Judge,
Nalgonda District.

Devarakonda,

01.10.2013

30.09.2015

01.10.2015

85.

Smt. B.Soujanya,
Prl. Junior Civil Judge, Bodhan, Nizamabad
District.

01.10.2013

30.09.2015

01.10.2015

86.

Mohammad Abutalib Parveez Shaik,
Addl. Junior Civil Judge, Markapur,
Prakasam District.

01.10.2013

30.09.2015

01.10.2015

87.

A.-Thousheed Hussain, Prl. Junior Civil
Judge, Giddalur, Prakasam District.

01.10.2013

30.09.2015

01.10.2015
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88. | Ms. E.Bharathi, 01.10.2013 | 30.09.2015 01.10.2015
Judicial Magistrate of First Class, Special
Mobile Court, Adilabad.

89. | Ajay Kumar Jadhav, 01.10.2013 | 30.09.2015 01.10.2015
Junior Civil Judge, Bichkunda, Nizamabad
District.

90. | Ch.Srinivasa Babu, Junior Civil Judge, | 01.10.2013 30.09.2015 01.10.2015
Podili, Prakasam District.

91. [ S.Vijay Chander, 01.10.2013 | 30.09.2015 01.10.2015
Addl. Junior Civil Judge, Addanki, Prakasam
District.

Note:The respective Prl. District and Sessions Judges/Unit
Heads are requested to make mecessary entries in the
Service Register of the officers in service.

" ’
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To
1. The Officers concerned (who are in service)

(Through the Prl. District and Sessions Judges/Unit Heads)
2. The Registrar (Vigilance), High Court of Judicature at Hyderabad.
3. The Registrar (Administration), High Court of Judicature at Hyderabad.
4., The Registrar, Information Technology-cum-Central Project Coordinator, High

Court Judicature at Hyderabad (with a request to direct the concerned to
upload the proceedings in the High Court’'s Official Website).

5. The Chief Judge, City Civil Court, Hyderabad

6. The Metropolitan Sessions Judge, Hyderabad.

7. THE PRL. DISTRICT AND SESSIONS JUDGES:
Adilabad, Anantapuram, Chittoor, East Godavari at Rajahmundry, Guntur,
Kadapa, Karimnagar, Khammam, Krishna at Machilipatmam, Kurnool,
Mahabubnagar, Medak at Sangareddy, Nalgonda, Nellore, Nizamabad, Prakasam
at Ongole, Rangareddy District, Srikakulam, Visakhapatnam, Vizianagaram,
Warangal and West Godavari at Eluru.

Copy to:

The Section Officer, B Section, High Court of Judicature at Hyderabad.

Spare.

-

-






